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No. HCl\l.II/ 148/2015/Estt - In terms of resolution adopted at the Chief Justices' 

Conference held in April 2015, Jlon'blc lhe Chief ,Juslice is pleased to nominate the 

Registrar General, I Iigh Court of Meghalaya to head the Vigilance Cell in the Registry. 

By Order, 

/
.REGISlJWUl\1)~ 

Memo No. IICM.JI/ :l48/20 15/Estt/.2 ·J7'1Ho Dated Shillong, the 't" Oct, 2015 

Copyto:­

1. 	 The Registrcn·--cwn-head Priuate Secretary attached to Hon'ble tire Chief 

Justice, High Court ofMeghalaya, Shillong. 

2. 	 The Jt. RC'gistrur-cum-Secrctcny to J/on'l>le the ChiefJustice, IIrgh Court of 

Mcghaluya. Slzillong. 

3. 	 71re PS to 1/on'ble Mr. Justi£'e. 1: .Vanclakumar Singh for kind info77nation of 

his lordship. 

4 The PS to Hon'ble Mr. S. Ranjan Senfor k-ind information ofhis lordship. 

S· The PS to Registrar Genetalfor information. 

6. 	 The Special Secretary to the Government ofMeghalaya, law Department, 

Shillong, for information. 


7· SitriA. W. Lanong, Jt. Registrar-cum-OSDfor information. 


8. 	 The Distrct & Se.••.:;rons Judge, 

ShillongjJowaijN()ngpohj1'ura/NongstoinjWilliamnagarfor inflmnation. 

9· J'h ember Secretary, MSLSA, Shillong for kiud information. 

. 	 1re System Analyst, High Gourt ofMcghalaya at Shillong for uploading tlw 

NolificCltion on the Official Website. 

11. Officefile. 
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